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They are required to pay a small
licence fee which is worked on a
“no profit no loss” basis, and is in-
tended to cover the cost of uniforms
supplied and the cost of supervisory
staff that may be appointed,

They enjoy .-security of tenure as
long as their work is satisfactory.

They are also paid reasonable re-
muneration for any railway work
they are required to undertake.

The foregoing is the general posi-
tion that prevails, with the excep-
tion of certain stations at which the
decasualisation scheme hag not yet been
implemented.

RADIOPHONE SERVICE

185. Dr. Ram Subhag Singh: ‘Wil
the Minister of Communioations be
pleased to state:

(a) the number of places where
radio-phone service has been: introdu-
ced; and

(b) by what time Government ex-

pect to introduce this asystem in big
cities of the country?

The Deputy Minister' of Communi-
cations (Shri Raj Bahadur): (a) 43.

(b) The matter is under considera-
tion.

CONTRIBUTORY HEALTH SCHEME

186. Th. Lakshman Singh Charak:
Will the Minuter of Health be plemd
to state: ?

(a) the number of doctors including
lady doctors who have been appointed
under the Contributory Health Sche-
me in each of the Centres;

(b) the number of other staff, i.e.
compounders, nurses, peons efc;

(¢) whether the present staff is
sufficient tp cope with the mqulre-
ments of the pauenta.

(d) whether the old system o! reim-
btlrsqment is still in force; and

<a) 1t so, to what section or class ot
employees it 1s. applicable? .

The Minister of. Health (Rajkumari
Amrit Kaur): (a)’ ang (b). A state-
ment showing the information re-
quired is placed on the table, of the

House, [Seq. Appepdix I, annexure
No. 62.]

(o) For the present yes.

~(d) .end--¢ey. The old. .l!stam .of

reimbursement is applicable to .:all
Central Government servants who
reside vutside the Hmits of the New
Delhi Mundcipai Committee, - the
Deglhi Municipal. Committee, the Noti-
fied Area Committee, Civil Station,
Southern. New Dglhi, Fort and Delhi
Cantonment.

Diesel.  RA1L-CARs

187. Bhri Gidwanl: Will the Minis-
ter of Railways be pleased to refer to
the reply to starred question No. 1088
agked on the 17th September. ‘1984 and
state:

(a) whether there is any proposal
to introduce Diesel rail-cars on metre-
gauge Sections of Rallways other than
Northern Railway;

(b) it s0, which are those Sections;

(c) by what time this proposal will
matarialise; and

(d) the amount sanctioned for this
purpose during 1004-56?

The Deputy Minister of Railways
and Transpoxt (Shri Alagesan): (a)
Yes, on the Southern Rallway,

(b) Ttichinopoly—Lalgudi.

Trichinopoly — Pudukottah—Karai.
kudi, and Trichinopoly-uayavaram
Seotiuns

(c) Sometime in December, 1954.

(d) Rs. 37,20,000 has been sanc-
tloned for expenditure on 24 metre
gauge rail cars.

GopowNs

188, Shirf " ‘Magan Lsl Bagdi: Wil
the Minister of Food nul m
be pleued to state:

(a) the total amount allotted for’
the construction of Food Restrve
Godowns under the Jive Year.Plan:
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(b) the amount spent up to the 30th
September, 1854;

(¢) the number of godowns cons-
tructed ang the total capacity of these
godowns;

(d) whether it is a fact that the
construction work has been very slow;
and

(e) it so, the reasons therefor?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): (a) In pursuance of
plementation of the Scheme by the end
the end of February, 1954 to maintain
a Central Reserve o1 Foodgrains, a
Scheme for construction of Reserve
Godowns covering both surplus and
deficit areas has been drawn tp and
an expepditure of Rs. 10 crores has
been approved in principle for the im-
plementation of the Scheme by the
end of March, 1856.

(b) Actual expenditure . incurred
upto 30th September; 1954 is negligible,

as hardly any expenditure has been -

incurred in the initial stages .of the
ilr'nplemgn_‘tfatiori of the _Sch._emé. .

(c) No godowns have yet been con-
structed under this Scheme and the
total capacity of thé godowns -when
constructed will be about 13 lacs tons.

(d) The answer is in ‘thé neghtive.
For the implementation of the Scheme
for long term storage of foodgrains in
the Central Reserve, Centres and sites
have to be selected very carefully after
getting necessary techmical advice from
competent authorities e.g. Central
Public Works Department, State Gov-
ernments and others and plans can be
drawn up only alter selection of sites
is over, The progress of implementa-
tion of this Scheme in all its aspects
viz. selection of sites, acquisition of the
same. arrangements for supply of
materials ig being clgsely;watched and
all poassible efforts are made.to com-

plete construction at the earliest pos-.

sible date within the target of the
period ending March, 1956. .

(e) Does not arise.
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The Minister of Agriculture Dr.
P. 5. Deshmukh); (a) Yes.
~ (b). He has been assigned to us by
the F.A.O. for three months on the
following terms and conditions:—
(i) Payment of local living costs
@ Rs. 25 per day for the duration of
his assignment,
‘ (it) exémption' ffom payment 'of
income-tax on local living costs;
(iii) assistance in finding living
quarters upon mwdquests; - .

(iv) actual ''transportation charges
while on official travel in India out-
side headquarters authorised by Gov-
ernment including initial travel from
New Delhi to Jodhpur and back to
New Delhi qn return... He will be
entitled to gingle air fare or first
class railway fare plus actual. taxi.
‘and incidental charges from residence
"o dlrport' or rallway ‘statton and
back plus taxi fare not exceedin
Rs. 20 per diem at 'places of halt

outside headquarters.’

(v) provision of adequate office
facilities, office equipment and sup-
plies, officlal communication charges
‘including cost of telegrams, tele-
phone calls on official business while
on tour; "

(vi) provision of such technical
and sectetarial sssistance! translator
and interpreter service¥ and related”





